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4 .  AAlvoca 	~or the Applicant. 
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Notes d~f  the Registry; 	 Ua te 	 Order of t" Trib,unal 

T Ia. 9.V 
Issue notice as to Why application 

	

VOCAtion iS in tormu 	 shall not be admitted. Returnable by 
bol no , I I I lx-je ('0 	 tLTad 
pfttj 	1. 1 	

1. 	1 ion 	 3 weeks,kht, appointmen 	a the poet of 

	

v:de 	 bject to Asstt. Lecturer fA8194011t shall su 
C F. outcome oF this applicatione (j 

I 

I po/h ,  No 	 for admission* 
-193 List on 11/10/01 SY 15 	- 

bass' lor  

emb or 	 V i de- Chaj rman ,  

mb 

11-10-01 	Pass it over on the p~ayer of 

Mr AoChakraborty.learned counsel for 

the applicant. 

I. . .................... . ............ .. . ... I 
Member 	 Vice-Chairman 

pg 

12.10001 	- This is an Application under 

Section 19 of the Administrative 

Tribunal Act 1985 sassailing the 
C, 

action of the respondent in -calling 

upon t ~ pe 	
r?o 

h( 	pson who haq~ eligibility., 
The 44=00t~_Specif icall3~,the 

5 	 respondentz: No,3 is not eligible for 

contd/_ 

6 
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Notes  0  f til e-Registry 	D ate Order Of the tribunal: 
J 

.01 140 100 This is an application under Sec- 
tion 19 of the Administrative Tribunal 
Act 1985 0  assailing the action of the res- 

pondents in calling upon the person whohas 
ibil J~ 

	

not if J 	_y. The applicant specifically s  assa 
ey 

	

e 	that! 
,,&he respondent., No*31s not eligible for 

the post in terms of the pi 16fessed norms, 
prescribed by the respondents in the 

notice inviting the application. In pursuance 

of the notice of this Tribunal the respon- 

dents namely the respondents No.2 & 3 
entered Ipperance th ough the learned counsel 

Nr.A.Tha~ur an . d MrST14anashi Sharma. The 
respondent No'*2 , produced the connected 

records before use However, we are not in- 
clined to interfere at this stage, 0  since 
the Selection process is in the midst of 

completion and the respondents are yet to 

complete the.Selection process* In view of 
the - above the application is prematured. 
F or the aforesaid reasons we decline to 

J= intervene in the matter. 

Application is disinissedo This dismi- 

ssal shall not preclude the applicant to 

approach this Tribunal if.so  advised at any 
later stage,, if the occasion arise. 

Member 	 Vice-Chairman 

lm 
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in the C tral Administrative ri]Sunal 

a h La!9J:Lw Cto w b I s % dQuwww a tio 

O *A* 	 ...... /2001 

Sri Anirban Das 

VS 

U * O e j, & Ors, 

I N D E X 

Sl,No * ,  Annexure 	 Particulars 	 Page No, 

	

16 	 Application 

	

. 

-
: 20 	 Verif ication 

A 	 Certificate of-Dip. 
loma in Hotel manag- 
ment, 

	

4- 	B 	 Certificate of Compu. 
ter literacy training 
programme 0 

	

50 	 C 	 Experience Certif icate 
dt. 10/05/2001. 

	

6 0, 	 D 	 Copy of tl~e advertise- 
ment, 

Filed by t 

Advocate 
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.31 	lb In the Central Administrat [ve.Tribunal ji  uw  

Guwahati Bench 	Guwahati 

~ ci(;b  

owcahn'Ll !c'Ob 

O*A@ No*o**e9eee****.of 20-01,o  

BETWEEN 

Sri Anirban Das# 

son of Sri Babul Kr. Das# 

Pandue Guwahati '12 

Applicant, 

AND 

1 *  Union of India 

Through the Secretary to the Govt, #  

of India Ministry of Tourism 

New Delhi. 

2* The Principal 

Institute of Hdtel management* 

Catering Technology'and Applied 

Nutrition*  G,,S,,Road* Bhangagarh 

ABC Stoppage, Guwahati-781 005. 

3~- Smt. Priyanka-saikia 

Assistant Lecturer (part time) 

institute of Hotel Management#  

- Catering Technology and Applied 

Nutrition, G,S.,Road* Bhangagarh 

ABC Stoppaget Guwahati 781 005, 

Respondents* 
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Details of the pplication 

is' Particulars of the order against  which the application 

is made 

The application is made against the selection for the 

post of 4ssistant Lecturer Cum-Assistant Instructor in the 

Institute of Hotel Management Catering Technology and Applied 

Nutrition Guwahati* where ineligible candidate was 'called 

i*7 the interview, 

2, 	Jurisdiction : 

The applicant declares that the subject matter of the 

applic,ation is within the jurisdiction of the Hon'ble Tribunal. 

3;, 	Limitation : 

The applicant declars that the ap~lication is within 

the period of limitation under section 21 of the Administra. 

tion Tribunal Acte 1985, 

4 0 	Facts of the Case 

4*1'. That the applicant is a citizen of India and as such is 

entitled.to  the rights and privileges guaranteed by the cons-

titution of India, 

412 That the applicant is a B,A, from the Gauhati University. 

He passed the 3 yeari Diploma Course in Hotel Management and 

Catering Technology from the National Council for Hotel Mana-

gement and Catering Technology* New Delhi during the academic 

years from 1993-96. He also successfully completed the com-

puter literacy training Progranme organised by Informatics 

Computer systems (ics) and Navodaya Vidyalaya Samiti* New Delhi 

April' 1998 - March'1999 
I 

Copy of the Certificates for diploma 

in management and Computer literacy 

training Programme are enclosed as 

Annexture -A and B respectively,* 



al 
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4.3 rXhat the applicant was appointed as catering Assistant 

in the school catering of the Jawabar Navodaya Vidyalaya 

( under Ministry of Human Resource Development& C-ovt. of 

India ),. Williamnagarj, Garo Hills, meghalayaj ,  w.e.f. 2/7/1997. 

He is still working in the said institute. 

A Certificate dated 10/5/2001 from 

the I/C Principal* Jawahar Navodaya 

Vidyalaya. is enclosed as Annexture 

C* 

4,4 That the institute of Hotel management, Catering Tech-

nology and Applied Nutrition#-Guwahati 4 an autonomus society 

sponsored by the Ministry tourism# Govt. of India t Govt. 

of Assam .,published an advertisement in Employment News, New 

Delhi 5-11 May'2001 inviting applications from Indian hTatio-

nals for 2 (two) posb o Assistant Lecturer -cum-Assistant 

Instructor in pay scale'of Rs. 5000-8000/-. Qualification 

prescribed is 3 year Diploma in Hotel management from Natio-

nal Council for Hotel Management and catering Technology/ 

state Board of Techndcal Education having secured at least 

50* marks. An experience of at least 2 year in the Hotel 

and catering industry is required as per the advertisement* 

Additional Knowledge of Computer* Teachers training,,, diploma 

PG Digree/biploma in,Hotel Management and Knowledge of For/ign 

Language would be prefered as per the advertisement. The 

applications were to be sent within 15 days from the date of 

advertisement* 

A copy of the advertisement is 

enclosed as Annexture - Do 

4.5, That the applicant submitted his application in respon-

se to the above advertisement. The interview for the selection 
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was fixed on 8/8/2001 at 11 A.M. at the Institute Premises at 

Guwabati. The applicant was ceLlleak in the, interview and he 

_appeared in the said interview. anhere were about 14 other 

Candidates also. The applicant did very well in the interview* 
/t h~o " -S .0-W t'6-  I 	&&os '441n t-y V'r t - 

4,6 That the applicant was contacting office of'the said 

Institute and enquiring'for the results. The appAcant could 

understand that some.candidate/candidates who was/were not ' 

eligible for the interview had been called in the interview 

and also interviewed. 

4.7 That the applicant, ,begs to submit that when public adver-

tis'ement has been specific as regards qualifying and experi-

ence status* the norms shall have to be adhere to otherwise 

this . would open room and scope for favouratism and deny admi- 

nistrative fairness. If less standard of qualification' and 

eXperiance is 
. 
relaxed the same should made open to enable 

others equally situated to apply as candidate. The applicant 

has come to know about one ~ sucb candidateo viz, respondent 

No, 3 who is not eligible by experience criteria, To the best 

of the knowledge of the applicant the.respondent No. 3 passed 

the Diploma in Hotel management and catering Technology in 

-,Tune* 1999. She doeb not have the required experiance of at 

least 2 year-in the Hotel and catering industry. The said 

respondent can not be eligible candidate for the post adver-

tised as explained above, 

4,8 That the . respondent No. 2 has Appointed the respondent 

No.3 to work as part time Assistant Lecturer in the said Ins-

titute and she has been working as such for the last ftx 6 or 

7 months. it is stated that this appointment has been made 

as a pure pick and chobse basis and a result of favour. It 

is stated that there is no scope of xaqx recruitment of part 

time lecturer in the instituA. it is also stated that no 

lecturer ( in the.name of whole'time or part time ) . can be 
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appointed without 2 year practical eXperience in the Hotel 

and Catering industry. it is stated that this experience 

:includes experience in the working of Hotels and Catering 

in practice. The respond6nt No. 3 does not have minimum of.  

practical experience,.as required-and advertised in the adv-

ertisement 

4.9 That the calling of inelligible candidate has pieJu-

dice the cause of the applicant ,  and as such he begs to app-

roach the Hon'ble Tribunal before the announcement of the 

result and consequent appointmento 

4.10, That the applicant begs to state'that though authority 

reserved the right to fill Or not to fill vacancy /vacancies 

or to re-'advertisbo this right is not unbriddled and - shall 

have to be exceraised bonafide with administrative fawfair- 

:ness. such right shall have to be e=ercised for reasonable 

grounds and not for doing any favour to anybody. The .  appli.- 

cant prays for Hon'ble Tribunal interven~on for cause of 

justice and for completion of the selection proceeding 

from among the eligible candidates, 

5, 	Grounds for-relief withlegal Provisions 

5.1 For that calling of ineligible candidate "in the int- 

erview is violative of Article 14 and 16 of the constitution 

of Indian. 

5.2 For that calling re spondent No.3 in the interview is 

the result of favour by . the respondents No. 2. 

5,3 For that calling ineligible candidate in the inter-

vi ew is against the administrative norms and fairness. 



5,4 For that the respondent No. 2 xMixI erred in calling 

-the respondent No. 3 in the interview while she does not 

have the minimum practiaal experience as required as per 

the advertisement. 

5.5 For that the respondents No. 1 and'2 have acted whim-

sically and arbitrarily in calling ineligible candidate .  in 

the interview.. 

5.6 For that minimum of 2 years Practical experience in 

Hotel and Catering industry is essential for the post of 

Assistant Lecturer - cum-Assistant instructor and there is 

no scope of appointment without fulfilling th6, aforesaid 

criteria, 

5.7 - For that experience in the teaching line- shall not'be 

counted in the practical experience criteria of atleast* 2 

yeanexperien9e. in the Hotel and catering industry-D 

6* 	Details. of Remedies exhausted : 

There is no remedy under any rule. The Hon'ble Tribunal. 

is the only forum for relief. 

7, 	Matters' not pending before any other court 

The applicant declares that he has not filed any other 

case in any tribunal or court on the subJect matter, 

8 0 	Relief s sought for 

under the facts and circumstances of the case* the app-

licant prays for the following reliefs 

8.1 The 'ineligible candidates who were called in. the inter-

view for the post of Assistant Lecturer-cum-Assistant Instr-

ucture in the institute of Hotel management* Catering Tech-

tology and ,  applied Nutritiont Guwahati# Should not be con-

sidered for appointment. 

%V 

0 

st 6 :: 
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8.2 The result of the interviqw/panel be published before 

the appointment. 

The above reliefs . are . prayed for on the grounds stated in 

para 5 above. 

9. 	interim Reliefs  Praved for-s 

During the pendency of this application the applicant 

prays for the following relief 

. 9.1 The Hon'ble tribunal be pleased to stay/suspend the 

finalisation and publication of the' result of the interview, 

1.00 This application has been filed through Advocate, 

11 0  Particulars of,the Postal  order 

XHIPO No* 	 ~A Ll 9~-C, 

Date of issue 	 Xb 0 

Issued from 

iv) 	Payable at 

12, Particulars  Of  Enclosers 

As stated in the index* 

N~ 

Verification. 
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VERIFICATION 

I,-Anirban Das, son' of' Sri Babul Kr. Dass. aged 

about 25 years,,  resident of Panduo Guwahati 	12 do 

herel~y verify that the statements made in. para 1,4, 

6 to 1.2 are true .  to my knowledge and those made 

in para 2,3o'& 5 are true to mylegal advice and 

that I have. not suppressed any.material facto 

And 1, sign this verif ication on this 1.5th 

day -  of Septe mberl 2001. 



studies Won of the successful, Poi in recoorni 	 .. npletion oj 	an 
_--Indu6trial training in the- three year programm__e_____ 	------- 

during the academic years 

and -was laced in 	Pago 	division p 

Chief Executive Officer 
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-Literacy Tra a a 
"I'Mag 

Navc,daya Vidyalaya Sariiti 

A-39, Kailash Colony 
Nevv Delhi - 110 C43 

aw. F 	AT E c E R I I 

"U rj'his: !,.- to certiA' .. "Lat r4h 

J a -v, at iar 	v oAla 1 -1 a 1.1  i ,-4  t~ a la A.3,3, P i!5~t 	 ta- + "i 

completcA 	 ljitc--ac~j Training Progmarnme orcarilged 	Informatics Cornputta-'- 

!IV ca! a. T 	 Jay.,rahar Navc 	~ -L 

Vid1jaL- Di,,-L 

-ate ; 	
vw~ 



C A 

1f('XGU6V(A VIDVUO ~ 

(Dc I) I i?f "thicallosi) 	 qro 4it4;-Iq 
Cwt, U11 1111114 

P.Cj WILL IAMNAGAR, D15T, : EAST GAI`10 HILLS 
f.IMPALAYA - 7941 11 

2~ l (036 0`41 2370 

wit -t T10 

TO WHOM IT 1 ,,*%Y CONCI.RN 

Thit3 iu 	LO Cc., .CLJA!Y that Rr Anirban Ua;s 11a".1 LCI 3 INOLhiliq 

aij CatterIng ArizAntant in LhiS Institution kran 2n:L. JU1Y Ixg ," TJI1 

tj11 dato. 

lie is a very devoted iworher an,, r javing 

ter. 1 , wich him success in lifo. 

I 
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Inslitute of llotel Mill-tgrilirlit C.11cillit" Lk-(IlllvlU ';Y 14 

Appllcd lquElltion, Guivall.1ti 
(kibom-Jou I ScKicty iponwrtd b) ~ ImLltr, 0  1 1 ov q- r,,, ( ~ ) .L #I It. J.4 h (;uvL v( AS %A F's) 

Apoicatior-O Ale Invited froin li,d;,&n N-idomils fur tile jK)S1 tji AqqtL 

Lectu,rer - curn - As5tt. Instrxictor -2 polla 
I"by Scale: 	5,000 - 15U - 8'000r.us alk-Walices 35 per S(iciety rules 
Q11AMICA(IOTIS: I years 

I ' 
;if lostis ir I loirl hlamigrment "rom NMioilal 

Council for llulel 1 - 1,itibUll - c"I 41 " 1 	 / . 
Bortird of Tecluilval I'Allic Alion lljV;VF'  f. UICII Nit IrAO 50% 11141 l' 11. 

Llilivilosim 	At IrAill 2 yormit I-tj - , 11' rxpeltrilif In Olit llvl ~ l and 
(:atvilng Indu3tiy. Additiunal AixaMedGe of (mililuter, r'r ~skllef's 
Tiainiiii; Diplurna, Post Graduate Degme / Diplums In Hotel 

Manligeolient and Knowledge of lotelga 1-1119-164! "OUld be 

preferred. 
Age: 	Not cxceciling 30 years al on 01 022001. 

1111eir-tted persons who fulfill the EllWK(ihCd cOnditiOns UUY APPIY to 
die Principal, ImUtute of JfrAJ- Management. G. S. Road, 

5hangagath, ABC Stoppage, Guwafhad - 781005 witWn 15 day-i from 

the date of publication of dLis advertise:nenL Application to be sent 

on plain piper with compicle bio,-datai along with attested copies of 

certificates and recent paIsspor" size pholograph The competent 
authority reserves Lhe right to (W ornot to fW vacancy vacamies or 
re-adverUses. Those already in G:)vL / Semi-GovL AutonOMOUS 
organizadons must apply tILrou&h proper channel. 

Sd/. 

~i PrinclpaJ 

dDvp 12.r)4 ~1 )2001 

- . . — A. — — - . - 

EN 5/12 

Df 01 1 ~Zvl---- 

It 

10 1 

11111 
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r 	 IN' ,;TiTUI'E OF HOTEL( 
CATEHING THJ INOLCGY V.0 
APPLIED NUTRITION, 
GUWAHATI 
ISpowwuj by C;t ) vt ul Irdw & Gun of &~ ;jrjjj 

NO:IHM(G1i)/Estt-1/01/ 5~ jn 	 Dt: 23/7/01 

TO 	Mr. Anirban, pas, 
C/o. Mr. B.K. Das s  Qr.rlo. Siv-3, 
Adabari Telecom Quarters, 
Guwahati- 781012. 

4# 

Sub 	Intervi.(--, w for tile nost of Asstt. 1,-ctur ,~-r -cum- 
Asstt, 1,"nstructor. 

Sir , 	 1, 

With rorerencc.~ -to your cr,ndt(!rttL11-1.! 1'or th , ~ post 
ln:;tritr~ tov voit rtlli', 	tky 

lilisus on 43/8/0'1 at 11.00 AM. 

pll ~ 'ar;e b'- ':h1g '-01 rC:r'tif1C-'1tr-!; In suprok"Il't Of )foLr,  
rosidonce ot--,~ ' in 

original. 

Please also no'Le th.it  no T.A / D.A v/11.1 b,~ paid 
for thp Journey. 

A 
t~ 	A 

L 

U. S. ROAD, BUS STOP ASC, BHANGAGARH, GUWAHATI - 781005, TEL : 0361 - 562440. FAX : 0361.452271 
I 



U. dr! 
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH : GLIWAHATI 

O.Ai, NO,374  of  2001 

ANIRBAN DAS 

APPLICANT 

#-vgq.* 

M(MM 

INSTITUTE OF HOTEL MA7MENTT 
& ORSO 

~ AND - 

. IN THE MATTER OF 

Written statement submitted 

by the Respondent N0.3 in 

reply to the contents of the 

petition. 

The Respbndents begs to submit the written statement 

as follows : 

That the statement which are not specifically 

mentioned hereunder shall be construed to have been 

denied,, 

contd. ..2. 
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or* 2 - 

2 0 	That the application is untenable in law as'. 

well as on facts, 

3, 	That the application is highly misconceived, 

untimely and without any cause of action whatsoever, 

4,, 	That the contents of para C o l and 4,2 are 

matters of reword and eoes not deserve any reply, 

however this respondentsbegs to put this petition 

to strictest proof thereof. 

5, 	That the respondents begs to state that the 

.contents of para 4,3 does not deserve any consideration 

as the petitioner/applica*nt failed to substantiate 

his claim of being a duly appointed employee of the 

Jawahar Novodaya Vidyalaya,by furnishing a copy of. 

his appointment letter. 

6 * ' 	That the contents of para 4.4 and 4o5 are 

matters of record and does not deserve any reply. 

7 & 	That in so far as the statements made in 

para No.4.6 are concerned this answering respondent 

begs to state that she is fully qualified and has 

contd,.3. 

11 



- 3 - 

having requisite e3W -riences as were sought for in 

the advertisement sheet. 

8 0 	That in so far as the statements.made in 

LS 
para 4.7'of , the petitiondWAconcterned this answering 

respondent begs to state that she has more than t2 

years of experience. She further state'-qthat she has 

been working in the Hindustan Ev,-rtilizer Corporation 

Ltd,, -for a period of 30 days i.e. from 15.4.'99 to 

14.5.99 as Kitchen in-charge. 

A copy of the experience 

certificate as issued by 

H*P-C*Lo is annexed 'herewith 

and marked as Annexure-1. 

9, 	That the respondent further begs to state 

that from 18,5,99 to 22.1.2000 ioe for a period.of 

253 days she - was working 'at Hotel Basera,,Secundar_ 

, abad as management Trainee and later on as front 

of f ice supervisor. 

tax 	 A copy of the experience 

certificate as given by .  

General Manager, Hotel 

contd,.41, 
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Basera, Secunderabad is 

annexed herewith and marked 

as Annexure-II 

10 6 	That the answering respondent further begs 

to state that from 4,2 * 2000 to 9,,8 * 2000 i,e, a total 

of 188 days she was working at Hotel Monalisa, 

Dibrugarh as Front office and House Keeping in charge. 

A copy of the experience 

certificate as given by 

Managing Partner, Hotel 

Monalisa, Dibrugarb is 

annexed herewith and marked 

as'Annexure- III, 

il l 	That the respondent further st4ates that from, 

12,8.2000 to 19.11,2000 i,e e' for a period of 100 days 

she was working at Hotel Rajmahal Guwahati as'. 

Management Trainee. 

A copy of the experience 

certificate as ~ given.by 

Managing Director, Hotel 

Rajmahal, Guwahati is 

contdo*5* 



annexed herewith-and marked 

as Annexure-IV 

	

12, 	That the answering respondent further states 

that from '20,11,2000 to 16.2.2000 i.e. for a period 

of 89 days she was working at the Institute of Hotel 

management, Catering TeChnology and Applied Nutrition #  

Guwahati on a contractual basis as faculty in the 

food production department, 

A copy of the experience ,  

'certificafe as given.by  the 

Principal of the Institute 

of Hotel Management,Guwahtti 

is annexed herewith.and -a 

marked as Annexure-V. 

	

13. 	That the answering respondent further begs 

to state that fro m 20.2.2001 to 28,3',2001 i.e. for a 

period of 98 days she was working at Hotel Rajmahal *  

Guwahati. as House Keeping supervisor. 

A Copy of the experiende 

certificate as given by the 

Managing Director, Hotel 

Rajmahal , Guwahati is 

contd,.66* 

5 



4W- 

	 a 
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annexed herewith and marked 

as Argnexure-VI* 

140 	That the respondent begs to state that the 

allegation made in Para 4.8 against the respondent 

are.stoutly denied. It is true that she has been 

working as part time lecturer in the Institute) \ in 

accordance to the norms, practice and procedure and 

the applicant has no locus standi to challenge the 

part time appointment of the respondent in this 

petition, 
If 

15 * 	That the anstiering respondent begs to state 

tbat,in as far as the contents, of Para 4 * 9 is concerned 

the allegation is stoutly denied. The respondent 

further states that there was no irregularity in 

issuing call letters to this respondent and.+.he appli- 

cant has no right to challenge the process of interview, 

16, 	That in so far as the con'tents of para 4,10 

is concerned this answering,respondent respectfully 

begs to submit that the matter has been placed before 

an interview board who is competent to consider the 

contd..76 	I 
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eligibility in other aspects of the interview 

process* 

in the above premises it is 

therefore prayed that the 

petition may be dismissed with 

costs *  

Ver ificati6n.. 



00 8 - 

VERIFICATION, 

I smt, Priyanka Saikia, daughter of Sri S.C. 

Saikia, aged about 24 years, resident of Mls. Je Ne 

videosonic *  Maligaon Chariali, Maligaon, Guwahati, 

Assam do hereby verify that the statements made in 

para 1,r  2 0  30  4 *  6..'14#  15,r  16 are true to my knowledge 

and the statements made in paragraphs 5 e  7,p 8e  9, 10e  

lie. 12 *  13 are true to my information de . rived from 

the official records which I believe to be true and 

the rests are my humble submission before this Hon'jble 

Court, I am well acquainted with the'facts and circu-

mstances of this case *  And I duly authorise to verify 

this. 

And i sign this verification on this 12th day 

of October, 2001.,a  

SIGNATURE 



ANNEXU" 	TELEPHONE 	 N A Mi R U P C--RAM : FERTILIZER, PARBATPUR - 786 623 	 STD COOE 	 037535 
TELEX 	0288-217 H F C N 1141  
FAX 	 4317 rT 

ff mr 	I e. ~510T 
HINDUSTAN FERTILIZER CORPORATION LIMITED, NAMRUP UNIT 	V4 

(A GOVT. OF INDIA U~DBRTAKING) 
P. 0. PARBATPUR.-.786623 

Dist. Dibrugarb 

Ref, NO. Admn/GH/99/ 	 Date 29 .8.99. 
................................. 

TO WHOM IT MAY  CONCERN 

This is to certify that Ms. Priyanka 
Saikia was associated with the catering con-ractori 
Md.Abdul Iianik in the HFC's Guest House at Namrup 
as the Kitchen in-charge during the period 15.4.99 
to 14.5.99. 

During the period of her association with 
the above-said catering contractor,- I had found 
her to be efficient, skillful in the art of cooking 
in different styles and with an amiable disposition 
and character. I am sure that, given the opportunity, 
she can be an asset to anyorganisation. 

I wish her success in e. 

RAJIB ji 

Lid 

hot,  

0 - . 

q*o 	 55 41gK' 0rff)  ;i~ FkEFII - 110019 
REGIST17 RED OFFICE 	jMADHUBAN' 55 NEFIRU PLACE, NEW DELHI - 110019 
UNITS I DIVISION 	NAMRUP, DURGAPUR, BARAUNI & HALDIA '  

a 

I 



Grams BASESAA 
Phone 	77032.00 
Fax 	7704745 

Email: baseraa@  hd2.vsnl.net  in 

HOTEL KAMAL (P.) LTD. 
9-1-167/168, SAROJINI DEVI ROAD, SECUNDERABAD-500 003. 

TO WHOM IT MAY  CONCERN 

This is to certify that Ms. PRIYANKA SAIKIA, dau ~,hter 
of Mr. - S.C. Saikia, ab inhabitant of H.T.C. township Namrup 
Assam, has been Working as Manatjement Trainee and later on 
as Front Office Supervisor in this Hotel w.e.f. 18.05.99 to 
25-01.2000. 

Durin ~j  tier stay in this hotel, she has been found 
quite sincere, deligent and hard workin ,,j. She posseses the 
quality to handle all sorts of pro 

' 
blem relating to the 

Mana(~ ement of the hospitality Industr 

I wish her success in her future. 

A ji 

~'Oi i

~vv~ 
~-60-  0 

kBIKRAM SINGH j  
General Mana ~,er. 

HOTEL BASERAA 

WeAkA 
j\ 

Rogd. Office : A-107, SAHEED NAGAR, BHUBANESHWAR, (ORISSA.) 



N X, U ADOA lig 'All Phone: 320416, 324822 , 325018 
(GOVT, REGD, NO, .160 & APPROVED By 	 CHOWKIDINGHEE, 

TOURISM DEPTT. ASSAM) 	 MANKATTA ROAD, 
DIBRUGARH-786 001 (Assam) 

Rq . ........... I ............. 01.09.2000 .......... 

TO-WITOM  -IT ~14 Y_  C ONCE',), N 

This is to certify thp,, * 
	

Priyanka Saikia 

daughter of Sri Suresh SO
~i1da of 'Findusthan Fertilizer 

Corporation Limited(17C) 2  Nxnrup Was associated with 

uc,.a,r,, front office and house keeping in-charge from. 

Februar . y L~ th )2000 t o 0/th August,20 .00 in the 

esta.blishnient of our Concern Flotel 1 ,11onalisa at Dibrugarh., 

4- A~? 

Cl- Fo r uotel, mjealisa,
~~ L  

ging Partner. 

kA - 

CN&xr&~) 



A.  T. ROAD,  GUWAHATI - 781 001 (ASSAM) 

PHONE : 522478 to 483. 511602 to 604 q4 	FAX 4 0361 - 6 102,8 2 Jahal 

TO WHOKAT MAY CONCERN 

THIS IS TO CERTIFY THAT MS. PRIYANKA SAIKIA, DAUGHTER OF 
MR.S.C. SAlKIA ;,.AN INHABITANT OF H.F.C.L, NAMRUP WAS WORKING JN 
OUR ORGANISATION FROM 12TH AUGUST 2000' TO 19TH NOVEMBER 2000' AS 
A MANAGEMENT TRAINEE. 

DURING HER TENURE 914E WAS FOUND TO BE COMPETENT AND HARDWORKING. 

WE WISH HER ALL. SUCCEq9 IN HER FUTURE CAREER. 

FOR HOTEL RAJMAHAL 

ate 

SUNIL KUMAR SETHIA 
(MANAGING DIRECTOR) 

C OO 	tt. 



A NN, F X U 	 INSTITUTE OF HOTEL MANAGEMENT, 
CATERING TECHNOLOGY AND 
APPLIED NUTRITION, 
GLIWAHATI 

1 0 Xy 	 (Sponsored by Govt. of India & Govt. of Assam) 

NO: IHM(GH)/Admn-1 7/01 	 Dt: 1 -1/07/01. 

To whom it may .concern 

This-is to certify that ~Is. "'riyanka Saikia t  D/o Shri 
Suresh Ch, Saikia worked in this Insitute as Faculty in the Food 
Production Deptt. w.e.f. 20/11/2000 to 16/2/2001 on purely contract 
basis. She also worked as part-time lecturer for the subjects Food 
Production Acoomm6d#i6n'0peration (theory) w.e.f. 19/2/2001 to 
Me~rnh Inl 0 

. ( 

. 	 f 

I wish her success in life. 

1~d 
Shakti Pada Bhatt'acharyya) 

Principal. 

During her tenure in this Institute I found her sincere 
and. hard working. 

IVV 

ME 

G. S. ROAD, BUS STOP ABC, 6HANGAGARH, GUWAHATI - 781005, TEL : 0361 - 562440, FAX :0361-452271 



HOTFL A. T. ROAD, GUWAHATI 781 001 (ASSAM) 

PHONE 522478 to 483, 511602 to 604 

FAX 0361 61 02 8 2 47, 

TO WHOA4 IT MAJI 
A 	 CONCERN 

THIS IS TO CERTIFY THAT .M.S. PRIYANKA SAIKIA, DAUGHTER OF 
IMR. S.C. SAIKIA, AN IN I-TABITANT OF H.F,C..L. NAMRUP, WAS 
WORKING 11\1  OUR ORGANISATION FROM 20T", FEBRUARY 2001 TO 
28-ri-i JUL 2001 AS A HOUSEKEEPING SUPERVISOR. 

DURING FTER TENURE SHE WAS FOUND TO BE SJNTCER~_ AND HARD-
WORI(ING 	 . I 

WE WI.Sl-I HER ALL SUCCESS IN HER FUTURE CAREER. 

FOR HOTEL RAJM"A:HAL 

SUNII, KUNIAR SETHIA 
(N4ANAGING DIREC-1 OR) 


